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(b)y if so, the details thereof 7

THE MINISTER OF STATE IN THE MINISTRY OF LABOUR AND
EMPLOYMENT (SHRI KODIKUNNIL SURESH) : (a) and (b) Employees’ State
Insurance Corporation (ESIC) has recently approved setting up of a new Medical

College at Kanpur in Uttar Pradesh.
‘Right to work’ as a Fundamental Right

1511. SHRI DEVENDER GOUD T. : Will the Minister of LABOUR AND
EMPLOYMENT be pleased to state:

(a)  whether there is any proposal to make ‘Right to Work” as a
Fundamental Right; and

(b) if so, the details thereof and if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF LABOUR AND
EMPLOYMENT (SHRI KODIKUNNIL SURESH) : (a) and (b) No, Sir. There is no
such proposal under consideration of the Government as given the state of the
economy and resources it is not feasible to provide such a right at this stage.
However, the Government has taken several steps to provide opportunities of
livelihood to all those who seek employment. A provision under the Mahatma
Gandhi National Rural Employment Guarantee Act MGNREGA), 2005 has been made
to provide at least one hundred days of guaranteed wage employment in every
financial year to every household whose adult members volunteer to do unskilled
work. In addition, Government has taken various steps to enhance the employability
and employment in the country by promoting growth of labour intensive sectors
such as Construction, Real Bstate and Housing, Transport, Tourism, Micro, Small
and Medium Enterprises, Information Technology Enabled Services and a range of
other new services. Besides, Government is also providing self employment

opportunities in the rural areas through National Rural Livelihood Mission.
Falling female labour force participation rate

1512. SHRT BHUFPENDER YADAV : Will the Minister of LABOUR AND
EMPLOYMENT be pleased to state :

(a)  whether Government is aware that India, according to World Bank data,
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ranks 10th from bottom among countries ranked according to their female labour
force participation rate, falling nearly seven percentage points to 22.5 per cent
between the years 2004-05 and 2011-12;

(b)  the action taken, if any, and/or studies conducted with regard to

reasons for such a situation that has come about; and
(¢c)  if so, the details thereof and if not, the reasons therefor?

THE MINISTER OF STATE IN THE MINISTRY OF LABOUR AND
EMPLOYMENT (SHRI KODIKUNNIL SURESH) : (a) to (c) The results of the labour
force survey on Employment and Unemployment conducted by National Sample
Survey Office (NSSQ) yields estimates of labour force participation rates. According
to the NSS surveys of 2004-05 and 2011-12, the labour force participation rates are

as follows:

Year 2004-05 2011-12
Labour Force Particpation Rate (LEPR) (%) 43.0 395
Women Labour Force Participation Rate (WLEFPR) (%) 204 225

The increasing participation of the population in education and increase
income of workers over the years (termed ‘education effect” and ‘income effect)
have led to declining women labour force participation rate over a long period of
time. Government has taken various steps to improve status of women workers
which include earmarking of funds under various Central schemes for skill
development, asking States to facilitate easy registration of workers involved in
construction work and also spend higher proportion of building and other
construction worker welfare cess on skill development of registered workers and
their families. With a view to providing social security to unorgnaised workers the
Government has enacted the “Unorganized Workers’ Social Security Act, 2008" and
has substantially increased ambit of Rashtriva Swasthya BimaYojana (RSBY) to

cover larger cross section of workers and their families.
Number of intermediate pass unemployed persons

11513. CHAUDHARY MUNAVVER SALEEM : Will the Minister of LABOUR
AND EMPLOYMENT be pleased to state :

(a)  the number of intermediate pass unemployed persons in the country;

1 Original notice of the question was received in Hindi.



